
HARYANA STATE POLLUTION CONTROL BOARD 
REGIONAL OFFICE, ROHTAK, 

SCO-A- 6,7,8, FIRST FLOOR, SUNCITY COMMERCIAL COMPLEX, NEAR 
VISHAL HOTEL, SECTOR-36, ROHTAK- 124001 

E-Mail: hspcbroroh@gmail.com, Web: hspcb.gov.in 
No. HSPCB/ROH/2023-24/651    Dated:    13.03.2024 

 
To 

The Registrar General, 
National Green Tribunal, 
New Delhi. 

   
Subject: Report of joint committee in compliance of order dated 

08.01.2024 in the matter of OA No. 03 of 2024 titled as 
PhoolwatiVersus Jai Parkash&Anr.  

 
  

 In this connection, please find enclosed herewith the report of joint 

committee in compliance of order dated 08.01.2024 in the matter of OA No. 03 

of 2024 titled as Phoolwati Versus Jai Parkash&Anr. 

 

Submitted for kind information and necessary action please. 

 

DA/1. Joint Committee Report  
     2.  Photographs 23.02.2024 

 

 
Regional Officer 

         RohtakRegion 
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VISIT REPORT IN THE MATTER OF O.A. NO. 03/2024 TITLE AS 
PHOOLWATI VS JAIPRAKASH & ANR, 

Date of Visit: 

Reference of Visit: In the matter of O.A. NO. 03/2024 titled as 
Phoolwati VS Jai Prakash & Anr. 

Observations: 

23/02/24 

1. During visit, it has been found that there are 03 nos. of tube-welis instalied 

in the farm of Sh. Jai Prakash s/o Chander Bhan. Out of O3 nos. of tube 

wells, 01 no. of tube- well found defunct and 01 no. of tube-wel! is being 

USed for agriculture purpose. Remaining 01 no. of tube-wett is being used 

for the suppiy of water to village Dattour through direct pipeline. During the 
visit, Mr. Gaurav S/o Sh. Jai Prakash has submitted a copy of resolution 

passed by the Panchayat of village Dattour of district Rohtak alongwith an 

affdavit (copy attached). 
2. During visit, it has been found that there is an RO plant estabiished in one 

room of size 10X10. At the time of visit the RO piant is found non 

operational (Photographs attached). As submitted by the Mr. Gaurav S/o 

Sh. Jai Prakash, the RO plant is non-operationa! since long time due to 

iliness of his father. He has further informed that the water of RO plant was 

being Supplied free of cost oniy in marriages functions or cremmations 

gathering of village by the smail tanks. 
3. The nearby minor (Canal) found with no water and there is no illega outiet/ 

pipe found for suctipn of minor wwater. 

Sh. Dalvir Rana 
Representative of Deput Commissioner, Rohtak 

Sh. Pankaj Mahala 
Representative of HWRA 

Sh. Sachin Kmar 
AEE, HSPCB, NRohtak Region 
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